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THE MlNISTER OF STATE IN THE 
DEPARTMENT 0 PETR UM IN 
THE MINISTRY 0 ENERGY (SHRJ 
GARGI HANKAR MISHRA): (a) and 
(b) Petrol i avai l ble on a free sale aSls 
and n m nthl y allocation i m'lde, 

Monthly State-wise al location of High 
peed Diesel Oil a rc m de at 15% growth 

rate vcr the actua I . a Ie ' made in the 
orresponding m nth of last year, These 

allocations are on ly for the pu rpose of 
planning the movement of the product, 
si nce t here is no re triction on sale of 
High peed Die e l oil and the demand i 
being met in full by the oil companie . . 

The requirement of kerosene oil of 
variou State and Union Ten'it rie. is 
determined on the basi s of their hi:-. tori-
cal allocations/sales a nd 5~~ annual grow-
th rate over such a llocation /salc. for the 
corre ponding months. Taking into ac-
count the overa ll avai labi lity of the pro-
duct, moveme nt capacity et c; monthly 
allocati n. arc made. Be ide" the regu-
lar 111 nthly allocat ions, {ul-fIOC alloca-
tion .. to meet . pecific sil uati on , like 
nood , drought, festiva Is, etc. arc a lso 
made when nece sary and justified. 

Statements I , II and III howing the 
sale of petrol (~1 S), allocations/sa les of 
High Speed Die e l oil (HSD) and alloca-
tion /sn les of kerosene oil (SKO) made to 
Karnataka during the period from 1 st 
January , 1980 to 31 st December , 1983 
respectively a re laid on I he tab le of the 
Hou e. [Placed in library. Se(' No . LT-
6558/231 

[t will be seen that actual upply /sales 
effected a lmost match the allocations 
made including ad-hoc allocations . 

Opening of P.C.O .. in Karnataka 

9745. SHRI K . MALLANNA: Will 
the Minister f COMMUNICATIONS be 
pleased to tate: 

(a) whether Government have fixed 
s me targets regarding the establishment 
of public call ffic~ . during the current 

nap. ial rcar- . 

(b) if so, the number of public all 
ffices propo 'ed to be open d in different 

Stfltes, di . tr ict .:wise; 

(c) the number of PCO's proposed t 
b pend in different d i. tricts of Karna-
taka: and 

(d) the progress made 0 far in imple-
menting th above cheme? 

THE DEPUTY MINIST R IN THE 
MINI TRY OF O MMUNICATIONS 
(SHRJ VIJ A Y N. PATIL): (a) Ye , S ir . 
A target of providing 1500 Long Di. tance 

a ll Offices through Ollt the country has 
been fixed. 

(b) The number of Long Di tance 
Public Call Offices propo ed to be pened 
in different Circle. is yet to be finali cd. 

(c) The l1umbe r of Long Dj tance 
Public Call Offices prorosed to be opened 
in Karnat aka Circle i..; yet to be finalis-
ed. 

(d) Seven Long Di. tan ce Public Call 
Offices have so far been opened in Karna-
taka irclc in the current financial year. 

Diversification of deprecia tion allowance 
lending sickness of Units 

9746. SHRl AJIT BAG : Will Ihe Min-
ister of LAW, JUSTICE AND OM. 
PANY AFFA1RS be pleased to state : 

(a) whether one of the main reason 
for Ihe sicknc . s of lin i t ~ i t he diversifi-
ca ti on of funds accumulated under lhe 
hea d 'depn.:ciation al lowance'; 

(b) if so, tb remedial action being 
taken by Government in this res pecl; and 

(c) if not, the rt!<l')o ns thereof? 

THE DEPUTY MfNfSTER IN THE 
MINISTRY OF l.AW, JUSTICE AND 

OMPANY AFFAIR (SHRI GULAM 
NABl AZA D ): (a) There are vari us 
rea ons for sickn s of units but Govern-
ment are not aware thaI diversion of the 
a mount of depreciat i n provision on fix-
ed a sets one of the main reason 
lhercfor. . 
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(b) and (c) There is no legal require-
ment under the Companies Act for com-
panies to set a icfe the amount (8) provid-
ed from time to time in the books of ac-
counts by way of depreciaton on fixed as-
sets as a pecific fund and for it use for 
any specified purpo e (s). The 
utili ation of the depreciation pro-
vision depand on the needs for circum -
tances of each company and is largely a 
matter of internal policy of its manage-
ment. In view of this position the qu -
tion of taking and any remedial action 
does not arise. 

ommittee of power experts and manufac-
turers to draw standards for small 

Hydel Equipment 

9747. SHRI M.V. CHANDRA 'HE-
KHARA MURTHY: Wijj the Minister 
of ENERGY be pleased to state: 

(a) whether a Committee of power 
experts and manufacturers will be set up 
to draw standards far smal1 hydel equip-
ment; 

(b) if so, whether the Central Board 
of Irrigation and Power has begun a~lion 
to constitute the Committee in pursuance 
of this officially sponsored seminar on 
small hydro stations; 

(c) what will be the cost per K.W. of 
installation; and 

(d) what will be the main functions of 
the Committee? 

THE MINISTER OF STAT IN TH 
MINISTRY OF ENERGY (SHRI 
CHANDRA SHEK,HAR SINGH): (a) 
to (d) Yes, Sir. The entral Board of 
Trrigatian and power has initiated action 
for can titut ing the ommittce with M m-
ber) l1 ydro E lectric, Cent ral Electricity 
Authority as it Chairman. The main 
functions of the Committee would be to 
standardise the pecification as well a ' 
the equipment required for the small 
hydro stations to the extent possible. 

The co t of Small Hydro in lallation 
varie from ite to site. The 0 t i 
mainly governed by the t pographi a1 
feature, size of the installation, di char-

ge and head available at a particular 
ite. 
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'afety Campaign by Petroleum .. . ompamc 

9750. SHRl LAKSHMAN MALLl K : 
will the Mini ter of NERGY be plea ed 
to tate: 

(a) whether ome petroleum ompanies 
have launched safty campaign to create 
con umer awarem: s among the LPG 
users; 

(b) if 0, the name ' of the companies! 
corporations which have taken step in 
this regard; and 




